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Sub.lettiq 01 Quarten b1 the Em-
plO1ee8 of Dr. Bam Maaohar 

Lohia. Bosuttal 

1037. SHRl RAMJI BRAI MAVANl: 

SHRI MAN GAL RAM ~  

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether Government are aware 
that a number of employees of various 
categories have sub-leUed their qura-
Jers, banglows etc. of Dr. Ram Mohohar 
ohar Lohi a Hospital, nelhi; 

(b) if so, the action taken against 
them; 

(c) what steps Government have 
taken to fina out the employees who 
have sub Jetted their quarters, flats, 
:and bungalows; 

(d) whether Government have 
received complaints and letters in this 
:matter from 'EmployeE's social workers 
and from public for the same nUflm: 
the last tWd years; and 

(e) if so, the detaIls thereof! 

THE MINISTER OF PABLIAME"" 
ARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH) : (a) Some instances of sub-
letting have come to Government's 
notice. 

(b) and (C). In so far as General 
Pool accommodation is concerned. 
complaints of subletting are processed 
and ftnalmed in accoraance witb tb. 
provision in the Allotment of e ~ 

ment Residences (General Pool in 
Delhi) !Rules, 1963. Since January. 
1980, 5 employees of Dr. Ram Mano-
har Lohia Hospital who were in occu-
pation of General Pool accommodation 
were found guilty of sub-letting and 
were awarded following punish. 
ments:-

(1) Allotment was cancelled in the 
case of four class IV em .. 
ployees and they were debar .. 
red for General Pool ~  

lllodation {or 3 years. 

(ii) One employees was debarred 
from f Shariftj=-cs:t his ~
aation for one year. 

(d) Yes, Sir. 

(e) The comPlaints generally relate 
to misue and sulrletting of tile quar-
ters. 

Price Index for ellleDtla! CODIDlOditiea 

1038. SRRI K. A. RAJAN: 

SHRI SURYANARAIN SINGH: 

Will the Minister of CIVIL SUP-
PLIES be pleased to state: 

(a) the details of the monthly varia-
hon of the wholesale price index for 
the essentIal commQdities sinCe March 
this year, 

(b) how does it compare with the 
index for the same period last year; 

(C) whether Government has an-
nounceq some package measures to 
arrest the price rIse; 

(d) if so, the detaIls; 

(e) whether the measures have made 
any impact on the prices since then; 
and 

(f) if so, to what extent? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF CIVIL SUPPLIES 
(5MRI BRAJA MOHAN MORANTY): 
(a) A statement showing monthly 
percentage variation in the Wholesale 
Price Indices of Selected Commodities 
since March, 1981 is given in the 
attached statement. 

(b) During the period March-July 
1981 and March-July 1930, there has 
been a mixed trend inasmuch as the 
wholesale price inaices of some com-
moditie$ have gone up, some have 
gone down and some have remained 
steady. However, the Incre8le in the 
All-Commodities Wholesale Price Index 
durinl the past four months has been 




